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FIFTEENTH KERALA LEGISLA'I'IVE ASSEMBLY

ELEVENTH SESSION

BUI.IETIN PART-II

t2r" JUNE , 2024.

No. 513

First Batch of Supptem€ntary Demands for Grants

for the Financial Year )o24-2O25- Recommendauon of the Governor

Th€ Governor has made necessaly recommdndations under

Article 2o3 (3) read with Article 2O5 of the Constitutlon of India for

laying the Statement of First Batch of !;upplementary Demands for

Grants for the Financial Yeat 2024-2025 on the Table of the House and

for moving tl|e First Batch gf Supplementar]/ Demands for Grants .

DR. N. Krishna Kumar,

Secretary.


